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HOUSING FINANCE

Unit 203 & 204, 2nd Floor, “A” Wing,

Sale Notice

> VASTU HOUSING FINANCE CORPORATION LTD

Navbharat Estate, 2zkaria Bund Sewrl (We
Mumbai 400015, Maharashtra. CIN No.: UMH!‘IZW& UR% !

Auction Sale Notlee for Sale of Inmovable Assels Under the Securiisation and Reconstruction of Financial Assats and Enforcement of Security
Interest Act, 2002 raad with Provisio to Rule 8(8) of the Security interest (Enforcement] rules, 2002

Notice iz hereby Given lo the Public in General and in Particuiar to the Bomower(s), Co-Bomower (s) and Guaranior (5) that the below Described
immovable property Merigaged/Chargad with the Secured Creditor, The Physical Possession of Which has been taken by the Authorsed officer of
(Vastu Housing Finence Corporation Limited) Secured Creditorwill be sold *AS 1S WHAT IS, "AS 1S WHERE 18" and "WHATEVER THERE |8"

1N THE COURT OF XIX ADDL. CHIEF METROPOLITAN
MABISTRATE AT BENGALURL
Cri. Mis. No. 1018 / 2023

BETWEEN : 1) Saravans Walw, 5/, 0, Ganeshen, Agad about
Sdrsars.nostd at Mo B3, 4t Cross, Road,

7) wmmu-n & Sin. Ganestian,
Fesiding st No. 155, QnHGwm DOr. T.G.M. Hoad, GHI&DFA
Bengalsu-560 053, Peiiones
AND : The Gomemissloner, Ragisiar of Births and Danths,
BEMP, Bengaluru-560032. --Respondant
PUBLIC NOTICE

Wheress, tha petitionsr hava filed patition for tbsining &n
arder mﬂ& diractian 10 above said petitionsrs Sister the
desthof decansed wtﬂvfasm' nimi VEENA KUMIART Dfo. D,

Basiz, The datails of the cases are as under. who 7 &t Fosa Hospital.
- S - 208 Mile Stone, Bannarghatta Wliage, Banpum - 550 083
SN! NAME OF BORROWER DEMAND NDTICE | IJM'E BRIEF DESCREI_’AT_IDN-GF PROPERTY/ | RESERVE |DATE/TIME aﬁdmuﬂm}yﬂ&@ﬁﬂﬁm e
== : AMOUNT AND LAN NO IES i .| PRICE/EMD |OF AUCTION :rx:::;mdﬁm |
1 | MOHANKUMAR M (Borower), KIRAN KUMAR M |Site no6, Oid khatha no.d48 Mew khatha|Rs. 3850000/ | 04-Apr-23 m Dmmﬂrhwm bafoe the hon Dis XOXACAM court
o-Bomower) no.d 70, Propertyno. 28/1, Champakadhama | Rs. 385000~ | 11.00 am- o e 1-oF-th m
Demand Ntice Date 21-Feb-22 & layout, 3rd block, Bannerghalta Village, jigani 5.00 pm o e S -
5-Fah-22 + |nte| . |Hobli, Anekal, Anekal, Bangalore, Kamnataka, Eﬂ"ﬂg permilt tn publfsh Kamada and Erglish Dalfy News
HLO0D0000031699 560083 : : P By ot of the o, Sheisdi
o MV SHIVAKUMAR (Barrower),- G HEMAVATHI Site no. 2603 Sares Gandhadhakaval village | Rs. 64350000- | 04-Apr-23 XX AGNM Caurt, Bengalury.
SHIVAKUMARA (Co-Borrower) yeshwanthapur Hobli Reliance frash| Rs. 643500/~ | 11.00 am- fiocals fﬂfmﬁ?&z?;;;f&m
Demard hotice Date 20-Dec-21 & bangalore north kamataka 560073 500 pm -
Amt Rs. 2387331 as on 05-Dec-21 + Interest Cost etc.
HLODO0OOOA0STEg

auctlonedasold and dues, ifany wil ke reouverad wlth Inierestand cosl,

OTHERS TERMS AND CONDITIONS OF THE SALE : 1, Separale Offers should be givenin accompanied by a Demand drafif Banker's
cheque favoring Vastu Housing Finance Corporation Limited payable &l Mumbal for and amount mentioned herein above being earmest money
deposit (EMD) amount. Offer below reserve price/ withoul EMD shall be rejected out rightly. Mo interest shall be paid on EMD. 2. EMD, Copy of
proof of identificalion and proof of address viz. copy of voter 1D, PAN Card, Driving Licence, Passport elc. to the undersigned by 5.00 pm an or
before 03-Apr-23. 3. Interesied Parlies may inspect the aforesaid properiy between 12.00 noon 1o 4.00 pm, on 01-Apr-23. 4. The undersianed
a3 Authorized Officer has full discretion without assigning any reason whatsoever gither to accepi orreject any offer or adjpum or postpone the
auetion orvary the terms atany time. 5. The foresaid property or properties shall be sold on “AS 1S WHERE |S ANDWHATSOEVER 1S BASIS™
and VHFCL is not responsible for iabilities; obligations or charge or fien of whatever nature of any siatutory authonity, agency, local bodies and
oiner dues, ifany to the government or any othier authorities. 6. Tha sale shall be confirmed in favour of purchaser who offer the highest price.
Please note, the undersigned as Authorized Officer at his full discretion depending on the circumstance, may allow or pamitinter- se- bidding.
7. The Successiul bidders shall have lo deposit 25% of the purchase price immediatefy on declaring him as highest bidder and balance 75%
shall have to be depositad on or before the 15th day from the dale of auction. Failure in making payment for any reason whatever shall resull in
the forfeifure of tha amount paid 8, The purchaser successful bidder shall have lo bear charges, fees payable for conveyance, stamp duty,
regisiration etc and any olher charges. dues applicable as per law. 9. the interested parties, for further details or lerms and condilion may
contact, Vastu Housing Finance Corporation Limited, For Bengaluru- Cantact Person: Yallesh G Contact Number: 8742871399 Address:
Vastu Housing Finance Corporation Lid. 3rd Floor, No.39/2, Santoshima Enclave, A Block, T.Dasarahalli Bth Mils, Tumkur Road, Bangalore -
580057. 10, Thisis Statutory 30 days sale nofice under the SARFAESI Act 2002, The borrowariguaraniors are here by nofified to Pay the sums
mentioned above along with upte dated interest and anciliary expenses befoss the date of auction, failling which the property will be

IN THE COUHT OF PRINGIPAL CIVIL JUDBE
AND JMFG AT HOSKOTE

C. Misc. No. 36 / 2023

Between : 1) Smt. LAKKAMMEA W/n | ste Munigiddappa
Aged sbout 75 Years, Rfa: Dyavasandra'Visags, Sulibsle
Hobafl; HDsaknteTﬂukﬁelmhmmeL

aged sholt 55 Yesrs, Riat
Attihehela Village, Sullbele Hoball, Hosskote Taluk,
Bengalurs Rural District . Pefitionsr
And ; Tahasiidar, Birth and Death Division, Hosakole
Taluk, Hosakote, Fespondent

PUBLIC NOTICE

‘Whereas, the petitioers have field the sbove petition for
seeking the direction to the respondent for issuznce of
death certificate of Mr. CHIKKADASAPFA S/o
MUNIYAPPA, was diad on: 08-09-1980, in The house at
Dymvasandra Villape, Sulibele Hoball, Hosakote Taluk,
Bangalurs Aural Digtrict, who i= father-in-law of the
Patithomer No.1 and father of the Petitioner No 2. Tha cace
is posted for agpearance of interestzd parties / publics
o 05.04.2023 at 11,00 AM before the sbove said court.
Hence, Interested parties ara hereby requirsd o appear

Autharised "f.ﬁ':e’ i person / pleader / advocate 1 11.00 AM bafore the
Place : Bangatum Vastu Housing Finance Corporation Ltd Principal Givil Judge and JMRG 4t Hosshole. Felling
- - which e ab will be disposad esexparts,
Given under my hand and seal of e cour on this
03.02.2093.
By Order of the Court, Sheristedar,
Chvil JMIFC

qamg;.f @mm ASSET RECOVERY BRANCH
- #249/3RT, | floor, S.R.Nagar Main Road
Hyderabad, Telangana-500038.

POSSESSION NOTICE (For immovable praperty)
[RULE-8 (1)] of Security Interest [Enforcement Rules-2002]
Whereas the undersigned being the Authorized Cfficer of Union Bank of India
under the Securilization and Reconstruction of Finaneia! Assets and Enforcement of
Security Interest Act. 2002 (Act 54 of 2002) and in exercise of powers conferred
under Section 13 (12) of the Act read with Rule 3 of the Security Interest
(Enforcement) Rules, 2002 issued demand nofice dated 15-04-2021 calling upen
the Borrower M/s Priva Enterprises (represented by proprietor Mrs. D. Priya)
and its Guarantor - cum- Mortgagor Mr. Dendukuri Srinivas to repay the amount
mentioned in the nolice being Rs.55,10,913.90 (Rupees Fifty Five Lakhs Ten
Thousand Nine Hundred Thirteen and Paisa Ninety Only) within sixty days from
the date of recsipt of the said notica.
The bomower having falled to repay the amount, notice is hereby given to the bor-
rower and the public in general that the undersigned has taken possession of the
propery descrised herein beiow in exercise of powers conferred on himfher under
Section 13(4) of The Act read with rule 8 of the Secunly Interest (Enforcement)
Rules. 2002 on this 1st day of March, 2023,
The borrower i pesficuler and the public i general Is hareby cautionad not o deal
with the propasly 2n¢ =ny dealings wih the property will be subject to the charge of
the Union Bank of India S =0 amoot Rs.£2.23.202.08 (Rupeess Sixty Nine
Lakiis Twesty Thres Thoesand Two Hendred Two and palsa Eight only) 2s on
31-01-2023 amd inter=st Yeroom.
The bSomowers =iEmion i (nwisd B provsoes of Secion 13(B) of the Adt, in

resoect of ime swsllatie o redesy Fe seared assel
Hmmmmmam of Mr.Dendukuri Srini

p= 'MMmmﬂdebremmﬂyb&adng

House No. 13008, B S K W st=ce, Unerahall Hobé Sangalore South Taluk and
presently comss under the jurisdicton of Bruhat Bangalore Mahanagara Palike.
Corporation No 20, (Oid No.14), sfuated af 56 main Road, ittamadu, Corporation
Padmanabha Negar, Divisson No. 55. ' B °, New Katha No 55-481-20, measuring
East to West - 80 Feet , Norih to Souih - 40 Fesl, tolally measuring 2400 sg Feset,
and bounded on the: East by: Road, Weast by: Property No.4, North by: Praperty
now awnetd by Siit Sarofa’(Constituting the western portion-of thes mgmak property

B = A firee bad rooms residential apariment | Flat bearing Flat No.
“Ioor, in the multistored building known as "SR LAKSHMI RESIBENCY
" super builkup ~arez 1143 sq feet and bounded on: East by: Open main

(SLRY, wi L

DoeoriCorridor, West by. Open to Sky ‘Narih by: Open o Sky, South by: Open lo Sky.
Scheduile "C" Progery : Undivided share of right, Glle and interest in all that piece and
parcel of the [and described in the schedule "A" property with equivalent undivided
share of 266,66 sft, including cne open car parking area In the basemenl, with water,
electricity and sewage amenities together with common: areas such as passages,
lobbies lifts; stalrcase and other areas of common use in Schedule "A® property

Verkamma Complex, K. Aoad,
Hosaroad Town, Bengairy Dist. -

0

PUBLIC ANNOUNCEMENT
{Regulation 14 of the' Insolvency and Bankruptey Board of india
{Voluntary Liguidation Process) Regulations, 2017)
FOR THE ATTENT!ON OF THE STAKEHOLDERS OF ANABATIC
TECHNOLOGIES INDIA PRIVATE LIMITED

Mame of

Coroai . ANABATIC TECHNOLOGIES INDIA PRIVATE LIMITED
orporate Person

1

Date of Incorporation
1 of Corporate Parson

N

09" June 2014

Authority under which
Corporate Person is ¥

J e e ROC-Bengalury
ragisierad

Corporate [dentity
Mumber of Corporate | UT4200KA2014FTCOTATTY
FPerson

=

Address of the
reqistered office and
principal office
(T any) of corporate
person

No. 11, 2" Floor, Castie Street, Ashok Nagar
Bangalore - 560025, Kamataka

on

Liguidation
& Jcommencement date | 03" March 2023
of corperate person

Name, address, email| Name: Mr. Joby Chacko

address, telaphone | Address: Pride Sunrise, Second Floor, Flat No 1044
7| numberandthe | Nextto Pritie Vatiks Layout, Jigani Hobll
reqistration number | Bengaluru -560 083

Chief Manag

Date: ll1-08-102§ & Authorized Offi

of the Liguidator | Email: jobykc@gmiail:com
Ph: +91 95633 08656
Reglstration No. IEBHIPA-001/1P P{HBTZ"Z{HE 18/12300
Last date for

submission of claims 2N 2428

Notica is hereby given that Mis. Anabatic Technologies Indi.a Private Limited has
commenced voluntary liquidation on 037 March 2023

The stakeholders of Mis. Anabatic Technologies India Privata Limited are hereby

_fealled upoa fo submit’s prct of theic claims. o e belne 02 Al 202310 |~
.I'qu|datcralmea.ddwessmenﬁonedagaﬁ‘ls‘lnem?

The financial eraditors shall submit thair proof of claims by electronic means onty. All
giher stakeholders may submit the proof of claimis in person, by post ar by efactronic
means

Subrmission of false or misleading proois of claim shall attract penaltues

Date: 04.03.2023
Place; Bangaluru

Joby Chacko
Liguidator

MANAPP

Regd. Office: Bo
Valapad (P 0)-8805
g .
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